FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
SRIMARG HUMAN RESOURCE PRIVATE LIMITED UNDER CIRP
OPERATING IN MANPOWER SUPPLY INDUSTRY AT CHENNAI, TAMIL NADU
((Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016))

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN/CIN LLP

Srimarg Human Resource Private Limited
(CIN: U74990TN2010PTC074974)
(PAN: AAOCS5453))

2 | Address of the Registered Office No.9, MUTHU NAGAR POONAMALLEE,
CHENNALI, Tamil Nadu, India, 600056

3 | URL of website Not Available

4 | Details of place where majority of fixed assets are located As per Information received from Suspended
Board of Directors, there are no Fixed Assets
Available with the Corporate Debtor

5 | Installed capacity of main products/ services NA

6 | Quantity and value of main products/ services sold in last Total Revenue
financial year FY 2022-23 (Provisional)- Nil

FY 2021-22 (Audited)- Rs 15.41 Crore

7 | Number of employees/ workmen Nil (in FY 2022-23)

8 | Further details including last available financial statements | Can be obtained by sending an Email to Nikhil
(with schedules) of two years, lists of creditors, relevant | Sachdeva at cirp.srimarg@gmail.com or through
dates for subsequent events of the process are available at Speed Post/Courier addressed to Nikhil Sachdeva

at H. No. 541-L, Model Town, Preet Hospital
Road, Punjab ,141002

9 | Eligibility for resolution applicants under section Can be obtained by sending an Email to Nikhil

25(2)(h) of the Code is available at: Sachdeva at cirp.srimarg@gmail.com or through
Speed Post/Courier addressed to Nikhil Sachdeva
at H. No. 541-L, Model Town, Preet Hospital
Road, Punjab ,141002

10 | Last date for receipt of expression of interest 03-03-2025

11 | Date of issue of provisional list of prospective resolution | 13-03-2025
applicants

12 | Last date for submission of objections to provisional list 18-03-2025

13 | Date of issue of final list of prospective resolution applicants | 28-03-2025

14 | Date of issue of information memorandum, evaluation | 02-04-2025
matrix and request for resolution plans to prospective
resolution applicants

15 | Last date for submission of resolution plans 02-05-2025

16 | Process email id to submit Expression of Interest cirp.srimarg@gmail.com

17 | Details of the corporate debtor’s registration status as | No information has been received from Suspended

MSME.

Board of Directors

Nikhil Sachedva
Resolution Professional
Srimarg Human Resource Private Limited

Regn No: IBBI/IPA-001/1P-P-02743/2022-2023/14184
Address for Correspondance: H. No. 541-L, First Floor,

Model Town, Preet Hospital Road, Punjab ,141002

Date: 16.02.2025
Place: Ludhiana

Regd. Address with IBBI: H. No. 2822, First Floor, Sector 32-A,
Chandigarh Road, Near BCM School, Ludhiana, Punjab-141010
AFA: AA1/14184/02/311225/107328 Valid Upto 31.12.2025
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SRIMARG HUMAN RESOURCE PRIVATE LIMITED UNDER CIRP

OPERATING IN MANPOWER SUPPLY INDUSTRY AT CHEMNAL TAMIL NADU
[{Under sub-regulation [ 1) of regalation 264 of the Insalventy and Bsnkrupboy Board of India
{Insolvency Reselution Process for Corporate Persens) Regalations, 2016))

1. | Mame of the corporate debtor along
with PANSCIN LLFP

2. Address of the Registerad Office

{3 | LAL of website
4.  Detalls of place where majonty of
Tisea] Aoty Are laoated

5. ' Imstalled capacity of main prodecsy’
R LT ]

{ 6. ' Quantity and value of main products; |

seralces sold in last fnancial wear

| 7. :f-.lgr“ ber of En"np'~;e,gia-§;-' _'.!-1.'|I|-'.T‘1EI1- |

E. | Further details mcluding last availabie
financial statarmsenis [with schadules)
of ta vaars, lists of creddors, relevant
dabes lor sirbseguent avents of the

. process are avallable at

8. Eligénaty for resolution applicants
ungder section 25125 h] af the Code &
svailaiie ai:

10, Last date for recelpt of exprassion
ol irlarist
11 Data of issue of provisicnal list of
prespactive recsution applicants
12, Last date for submission of
. objections to pravisional list
13, Date of issue of inal lst ol
| prospective ressdution applicants
i4. Date of i=sue of Information
merratascum, evaluation matrix and
redpuast for resolution plans 1o
prospective resmution applicants
(15, Last date for submssion of resalution |
| plans
16, - Proscess amiail id 1o submit
. Expression of Interest
17 . Demmils of the corporate debtor's
regisdration states as MSME

Date: 16.02.2025
Place; Ludhiana

RELEVANT PARTICULARS

Srimarg Human Resource Private Limited
[CIN: UTaSB0TN20I0RTCDFIaTd)
[PAN: ANDCSEA53))

| N0, MUTHU NAGAR POGNAMALLEE,
| EHEMMAL Tamd Mady, India, GO0056

Mot Availakie

Az par infarmation recelved from Suspended

Baardd af Directors, there are no Fiked Asaats
Svaiabia with the: Corporate Debtor

[ hA

Toaal Revenue
FY 20 3-23 | Provissonal - M
FY 202 1-22 (Audited)- Bs 1541 Grong

| Nil {in FY 202225

Can b= obtained by sending an Email to Nikil
Sachdewa ot prpsrimargBEmisil corm or
through Speead Post/Counar addrassed to
Mikihil Sacmdava al W Mo, 532311, hosel Town
Preet Hospital Road, Punjab 141002

| Can be cbsained by sending an Email to Nikhl

Sachdeva al crposiimargE2gmail.com or
through Speed Posty Courar addressed 1o
Mikhil Sachdava at H. Mo, al-L, Model Towm,
Prizt Hospital Road, Punjab 141002

| 05032025
[ 13032025
| 15032025
| 25032025

| 02042025

0205 2095

Cifp.snmargdgmaileom

Mo information hes bean recaived from

Suspended Boand of DEeCion

Nikhil Sachedva
Resolution Professienal
Srimarg Human Resource Private Limited

Regn No: IBBLPA-001/IP-P-02743,/2022-2023,14184
Address for Correspondance: H. Mo 541-L, First Fioor,

Model Town, Fres] Hospital Road, Punjab (143002

Regd, Address with IBBI: H. No, 2822, First Floor, Seactor 32-4,
Chandigarh Read, Near BCM School, Ludhiana, Punjab-141010
AFA: AR/ 14IBL /02311225107 328 Valld Upbo 31.12 2026

rﬂ ICICI Home Finance

South East Central Railway
E-Tender Notice

Tender Motice Na. @ 110-06-UAM-7E
Date: 13.02.2025

Mame of Work: COna tima repair &
CAMC of Universal Armature Maching
{UAM-TE) ai Diesel Loco Shed Raipur
for 02 years through open lender
basis. Tender Value : Rs
31,35,248.20/- EMD : Rs. 62, 700/-
Cost of tender document : Ml
Closing date of tender & time: 13:00
hrs. on 12.03.2025

Manual offer are not allowed against
this tardar and any such manual olifers
received shall be rejected. For further
details eligibility criteria & the completa
detalls for the above work, please
contaect ofiice of the Sr.ODME
({D)/DLE/SECR/Raipur or
refer’/download tender document
which s availabla an our wabsila

LIGHTENING AND SURGE
PROTECTION OF SIGNALING
EQUIFMENTS AT HINDOL ROAD AND
TALCHER ROAD STATION UNDER THE
PROJECT "SOLUTION FOR SURGE
AMD LIGHTEMING PROTECTION FOR
SIGNAL EQUIPMENT INSTALLED AT
IR™.

EAST COAST RAILWAY

Tender Notice Mo. STIOTISPD-KUR-
DIvM-454, Ot 11.02. 2025

ELT-CTATEGR + 1,64,12,710.02, EMD ;

Bidding Start Date : 17.02. 202 5.

Tendar Closing Date and Time © YRR
Hrs. of 33.03.2025. |
Mo manual ollers sent by Post Cournos!
Fax ar in person accepied against such
e-larders envan if thase are submiited an
firm's ketter head and received in time. All
such manual ofers shall be considared

Manappuram Home Finance Ltd

E FORMERLY MANAPURAM HOME FINANCE PVT LTD
bt CIN : U65923K12010PIC039179, Unit 301-315, 3rd Floor, A wing, Kanakia Wall Street,

Andheri-Kurla Road, Andheri East, Mumbai-400093

POSSESSION NOTICE (For Immovable Property)

Whereas, the undersigned being the authorised officer of Manappuram Home Finance Ltd (“MAHOFIN") under the Securitisation and Reconstruction
of Financial Assets and Enforcement of Security Interest *[Act],2002 (54 of 2002) and in exercise of powers conferred under section 13(12) read with
rule 9 of the security interest (Enforcement) Rules, 2002 issued a Demand Notice calling upon the borrowers and co-borrowers to repay the amount
mentioned in the notice and Interest thereon within 60 days from the date of receipt of the said notice. The borrower having failed to repay the
amount, notice is hereby given to the borrower and the public in general that the undersigned has taken Actual possession of the property described
herein below in exercise of powers conferred on him/her under section 13(4) of the said *[Act] read with rule 9 of the said rules. The borrower in
particular and the public in general is hereby cautioned not to deal with the property and any dealings with the property will be subject to the charge
of the Manappuram Home Finance Ltd as mentioned below for each of the respective properties:

Sr. |Name of Borrower and Co-borrower/ | Description of Secured Asset in respect of which Interest Di?ﬂ:g?g":z?adng&ﬁce [:\actte :If
No| Loanaccount number/ Branch has been created A . g ua’
mount possession
LATHA PT & SURANDRAN MK/
RE. SY NO. 10/3 IN MENHANIAM VILLAGE, KOYILANDY 17-04-2021 &
1. |MASOCOLONS00000500S375/ |7 K, KOZHIKODE DISTRICT, PIN - 673525 Rs.2,20,111.22/- | '#0220B

I Date - 16 - February-2025, Place - CALICUT Sd/- Authorised Officer, Manappuram Home Finance Ltd I

Office ACICI Hame Finonce Company Limited 1CHCHFD Tower, M
Andhern - Kurka Bood, Andhern (BEast], Mumbai - 400058, India
Brandh Office: W holl Building, 2ndfloor, Wexoo Homes, Kanjikuzhi, Kottoyom—686004. Branch Office : Ground fioor, Shop Mo
W1 165-351C, S8 Towers, Maodannodao JN, Vadakkevila PO, Pallimuikku, Kollom - 691010, Branch Office : Shop Mo, 2730,
15t Floor, T.C. VIMBE73/1-4(2 M G Corporate Centre, Medical College PO, Ulloor, Thinnananthopurom, Kerolo 695011,
Branch Office: 1stfloor, Prasod Arcade, Bullding Mo, 28/ 127 /5, Patturakkal Junction, Shomur Road, Thrissur - 630022,
[See proviso to rule 8(6)] Notice for sale of immovoble assets

E-Auction Sale Motice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial
Aszets ond Enforcement of Security Interest Act, 2002 read with proviso to Rule B [B) of the Security Interest
(Enforcement) Rules, 20002,

Motice is hereby given 1o the public in general and in porticulor to the Borrower(s) and Guorantor(s) that the below
described immovable property mortgoged/icharged to the Secured Creditor, the Possession of which hos been
taken by the Authorized Officer of ICICI Home Finonce Compaony Lid., will be sald on "As is where is”, "As is whot
is", and "“Whatever there is", os per the brief particulors given hereunder;

|St.| Name of Borroweris) / i | Amount Reserve Price Date and | Date & One Day|SARFAESI
Mo,  Co Enrrnwersi‘ ' D&?&?;ﬁﬁ&ﬁﬁ:ﬁd Outstanding| Earnest | Time of [Time of| Before | Stoge
Guorantors! Legal Heirs, . Mon Property [Auction Auction
Lean mﬁt Na. encumbrances, ¥ any Dq:-u?rt Inspection | Date
1A) (B} (€ 2] (E} (F) H) | U
1 |Shebeer P S [Bomower) | RSy Mo 26802 Block No.26, Old As. Rs. llilh ].E"i.hl | 17th | Physical
%GS I:-;:? ik :EED- |Sy.No.385/1/1,Panchayath- E-EELLF?E | 10,85.400 F{"mﬁ_ﬁ Mzﬂg- MEBE: Possessi
Account No. Mundakdkayam, Vilage: Erumely F-:ht"IEE | Ps M |2PM - o
LHKOMOD001414377 |MNorth, Taluk Konjirappally, Sub 3 1,08,540 IPM
& | HKOMOODD0 1414877 | Dist. Erumely, Dist: Kottayvam
2 [Sregburnar | Borrower)  |Re Sy Mo 657441 BlockMo. 16|  Rs. Re. 11th | 18th | 17th Physical
& Widya Sreekumar, 0ldSy.No.227/3,Villoge 21.53,234| 17.42.400 | Mar,'25 MEQE[' Mar,' | Possessi
E_f__;uﬁ;rﬁ:”' Loan Wallikunnam, Mavelikkara Fjltlp?ﬁ- Rs. “j'gﬂ RETYR 25 o
LHKOLOO001365183 | Taluk, Alappuzha Dist. T 1,74,240 IPM
3 (Mineeth Kumar | R [BlotkMNo.23 ResunveyNo 9050 Rs. Rs. 11th | 18th | 17th [ Physical
}{Bﬂfmwgﬂ g AU 5:Mo.663/1, Villoge Percorkada, Eﬂ-%ﬂhd 76| 19,93 459 Tf;ﬁﬁ Wi, M?Er.' Possessi
umarn 5. (Co- 1 . 0 1 i ey}
coount Mo, i il . iy
'@W&? ':I'D: ; [lfqll%%%%g'l'hirum nanthapuram, Kerala
4 Vil PV [Bomower) |Re. Sy. No. 166/5-10, Village Hs. Rz, 11th lﬂth: | 17th Physical
% Ammini LC"-.‘". (Co- Kaipama ngalam, Taluk 12.47.849| 898010 Mui.'lﬁ MEQET' Mar," | Possessi
AEEL?JM:E;JD_DDH (Kodungallu, Sub. Dist. FFEItt-I?E Rs. lépm | 2EM- €5 L
LHTHROOO0O1 349720 |Mathilakam, Dist. Thrissur. B 89.801 3PM |

The online ouction will be conducted on website (URL Link- https:Massets. matexauctions.com) of our auction agency
Matex Met Pyt Ltd.. The Mortgagors/ notice are given a last chance to pay the total dues with further interest till OME
17th Mar,” 25 before 5.00 PM else these secured assets will be sold as per above schedule,

The Prospective Bidder{s) must submit the Earnest Money Depasit [EMD} RTGS! Demand Draft (DD) (Refer Column E)
ot ICICI Home Finaonce Company Limited Bronch Office Address mentioned on top of the orticle on or before 17th
Mar," 25 before 04:00 PM. The Prospective Bidder(s) must olso submit signed copy of Registration Form & Bid Terms
ond Conditions form at ICICTH Home Finance Company Limited Bronch Office address mentioned on top of the article
on or before 17th Mar,” 25 before 05.00 PM. Eormest Money Deposit Demand Draft [DD) should be from o
Maotionalized/Scheduled Bank in faver of “ICICI Hame Finonce Compaoany Ltd, - Auction” payable at the bronch office
address mentioned on top of the article.

Farany further clarficotions with regords to inspection, terms and conditions of the ouction or submission of tenders,
kindly contoct ICICI Home Finance Company Limited on 8220807 300,

The Authorized Officer reserves the right to reject any or all the bids without furnishing any further reosons. For

() s Housing

REGD, OFFICE : 3 Floae Anlrksh Bnanan, 22, K.G. Narg, New el 10031, PH: 01123387171, 23357172, 2970414, Websit : wwnepnbousing,com

Tkl Lim T8

BRANCH ADDRESS:- 1st Floor, R P Arcade, Adjacent to Gold Souk Mall, Near Railway Overbridge, Ponnuruni, Vigtilla, Cochin - 662013
POSSESSION NOTICE (FOR IMMOVABLE PROPERTIES)

the Autharised Officer of the PE I—cusina Financa Ltd. under the Sacuntsation and Reconrstruction of Financial

Whareas the undersioned I:u=|n§ / 5 ] !

fissets & in compliance of Rule ||E | of Enforcement of Security Interest Act, 2002, and in exercise of powers confermed under saction 13012 read with

Ruie 3 of the Securty |nlerast (Enforcemant) Rules 2002, issued demand noticess an the date mentioned agains! each account caling uﬂ:n tha

rﬁf",fezkhua biorowen's fo repay the amount a5 menlioned aganst each accound within 6 days from the date of noficelsh date of receit of

robcais.

The bomowen's having filed o I'E:;-EEIHF_. grrauint, natice is heneby geven ta the bormowes's and the public in general that the undersigned has teken
casaseian al lhe hl_lr-::pﬁrl','.'lu'.; desonbed harein balow in axencss bdwers confemed on Rimdhar under Seclion 1 3(4) of tha said Act read with Rule 8 of
he said Rules on the datas menfioned against each accoant.

The borrewar/s in parcular and the public in ganeral is hareby cauticned not o deal with the propertylies and any dealing with the propedy/ies Wil be

& 5

subjectiothe cherge ofPNB Housirg Fmancd Lid., far the amourtand interest theraon &s perioan agreement. Thie borrowars” attention is invited o
provisions of Sub-section (B} of Séctionid of the Act, in respect of time available, ko redeem thi secured assets,
Loan Kame of the Demand Armnourt Dake aof Descriplion OF The
Aoooum Bomewerlo- Maotice Quststanding Possassion Property Morigaged
Ha, BorrowarGuararier Dats Ta ko
HOWRCOGCI | Mr, Joseph A 5 | 04-11-2024 Rs. 42,280,211/ TIN02(2025 | AF thal piece and parcal of thae lard faving an extent ol 192
2241211118 | & Mrs. Stigina {Rupess Forly Two | {Symbsolic) | Ares with buding n, Re Sy No 7733, Block Mo, 72
BO: |Johnsteven Lakhs Twenly Mine Marathakkara Willage Thrissur Taluk, Kuttaneloor,
Cochin | Thykattil Thousand Twa Thrissur, Karala - 62800086, as per Titla Dead: North: Privale
Hurdred Elevan Oniy) Foad, East; Propery of Anto, Flawu, Sowth: Propery of
Dus as on 04-19-2024 Chakalackal George, West: Proparty of Kalarickal Anandan

PLACE:- COCHIN, DATE:- 15-02-2025 AUTHORIZED OFFICER, PNB HOUSING FINANCE LTD.

J\ AXIS FINANCE LINITED

E-PUBLIC AUCTION-CUM-SALE NOTICE

Ground and 1st Floor, Alpha
Centre, #216, Double Road,
2nd Stage, Indiranagar,
Bangalore-560002

E Auction Sale Notice for Sale of Immovable Assets under the Securitisation
and Reconstruction of Financial Assets and Enforcement of Security Interest
Act 2002 read with provision to Rule 8 (6) and Rule 9 (1) of Security Interest
(Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower/s,
Guarantor/s and Mortgagor/s, that the below described immovable properties mort-
gaged / charged to Secured Creditor, the Possession of which has been taken by the
Authorised Officer of Axis Finance Limited, Secured Creditor, will be sold on "AS
IS WHERE IS", "AS IS WHAT IS", and "WHATEVER THERE IS" and "WITHOUT
RECOURSE BASIS", on 18th March 2025 for recovery of Rs.65,99,901/- (Rupees
Sixty Five Lacs Ninety Nine thousand Nine hundred and one only) as on 10th
February 2025 [amount o/s as on the date of the demand notice dated 20th
August 2024 issued u/s 13(2) of SARFAESI Act) - Rs. 62,16,387/- (Rupees Sixty
Two Lakh Sixteen thousand three hundred and eighty seven Only] with further
interest at the contractual rates, along with default/penal interest and other charges
etc., till final payment / realization from the Borrower / Mortgagors / Guarantors,
i.e. 1) Mr. Anoop Bhaskaran (Borrower), (2) M/s Shadow Gents Wear represent-
ed by its Proprietor Anoop Bhaskaran (Co-Borrower -2), (3) Mrs. Vasanthi A B
(Co-Borrower -1 cum Mortgagor), and (4) M/s Shadow Kids represented by its
Proprietor Anoop Bhaskaran (Co-Borrower 3) (hereinafter collectively referred to
as "the Borrowers"). The Description of Assets, Reserve Price (RP), Earnest Money
Deposit (EMD) and Details of Sale are as below:
SCHEDULE -1

Description of Immovable Secured Asset:
All that piece and parcel of an extent of 06.07 Ares in Re. S.N0.114/9 in
Sy.No.152/1 together with building bearing No. 1/86 and 1/86/A situated in
Nadathara Village, Thrissur Taluk, in the Sub Registration District of Kuttanellur
and in the Registration District of Thrissur and bounded on the North by:
Property of Rukmini and others, South by: Road, East by: Property of
Damodharan and others, West by: Property of Bhaskaran.

SCHEDULE - I
DETAILS OF E-AUCTION
Description of Property /s: As per SCHEDULE - |

DATE & TIME OF E-AUCTION ON: 18.03.2025
TIME: FROM: 11.00 AM TO: 12.00 NOON

WITH UNLIMITED EXTENSIONS OF 5 MINUTES EACH

www. ireps.gov.in, sg:': E::E,E;_:l:: I;:;Ii::ﬂll::ﬂ Esglfgi;}:rarﬁﬁeﬂ summarily ?tuiled;;r;gﬁ::{l;nnditiuni of the sale, pleusevisithﬂps::‘ﬁ#ww.iﬂfc.mmf . . Date & Time for Bid Submission: On: 15032025, Before: 4:00 pm
PR/Gr.DMEA AR " PR SRl ¥ - ate : 104, Authorised icer, ICICI H C Limite . ;
r Soerth East Central Raiteay | 2 | @secrall Eggﬁﬁ;‘;ﬁfgﬁﬂnlﬁifIﬁs.ﬁd,Er \ Place : Kerala Rt = CLﬂ?iFE?;EHEEEH:;;%?;E:l;aIIUﬁJ Reserve Price: RS1 ,00,37,000/- (Rupees One Crore Thll"ty Seven Thousand Only)
available in websits : www.ireps.gow.in * Price below which the Flat /property/s will not be sold
B b bl e el = “IMPORTANT Earnest Money Deposit (10% of RP): Rs. 10,03,700/- (Rupees Ten Lakh Three
hefore the date of closing of tender to e Whilst care is taken prior Thousand Seven Hundred On|y)
nate any changes | cormgendurm issued Py P to acceptance of
far this tender. _ _ ] = advertising copy, it is not Bid Increment Amount: Rs. 1,00,000/- (Rupees One Lac Only).
,?;3';;;’,;5‘,;:'_5;2”*““‘"“ﬂjd"f ';E % E %(ntrzgtss Lirl'i?gd (':éginaor}( Contact Person Details & Mob. Nos.: Mr. Vidyanand : Mob: 9747792552
-E = bepheld responsible for 19349372552 ’ Mr. Swapneil Tiwari : Mob: 9820063208,
Ground and 1st Floor, Alpha JIE= == 085 o damage. ncurrod Ms. Vachana Swamy : Mob: 7406368669
Centre, #216, Double Road, = ?y?u? 2%?#2%32,”22;3&;? For detailed terms and conditions of sale, please refer to the link provided in website
2nd Stage, Indiranagar, == Havertising in i'tgﬂ‘é'\f{gg;s_ i.e. https://sarfaesi.auctiontiger.net/EPROC/ and www.axisfinance.in;
Bangalore-560002 | ARt B STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8 (6) /RULE
E-PUBLIC AUCTION-CUM-SALE NOTICE = EeviNvasdhpnid | 9 (1) OF SECURITY INTEREST (ENFORCEMENT) RULES 2002.
E Auction Sale Notice for Sale of Inmovable Assets under the Securitisation D aise or contad g o |l | This may also be treated as notice under Rule 8(6) and Rule 9(1) of Security

and Reconstruction of Financial Assets and Enforcement of Security Interest
Act 2002 read with provision to Rule 8 (6) and Rule 9 (1) of Security Interest

any agreements with
advertisers or otherwise
acting on an advertise-

Interest (Enforcement) Rules, 2002 to the borrower/s, guarantor/s and mort-
gagor/s of the said loan about the holding of E-Auction Sale on the above

mentioned date.

ment in any manner
whatsoever. Registered

(Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower/s, letters are not accepted
Guarantor/s and Mortgagor/s, that the below described immovable properties mort- AT s A g i
gaged / charged to Secured Creditor, the Possession of which has been taken by the pomooracvereeme

Authorised Officer of Axis Finance Limited, Secured Creditor, will be sold on "AS
KILBURN OFFICE AUTOMATION LIMITED

IS WHERE IS", "AS IS WHAT IS", and "WHATEVER THERE IS" and "WITHOUT
CIN: L27106WB1980PLC033140

RECOURSE BASIS", on 18th March 2025 for recovery of Rs.82,51,628/- (Rupees
Eighty Two Lacs Fifty One thousand six hundred and twenty eight only) as on

Reg. Office - Vasundhara Building,2nd Floor Space No.5 And 6, 2/7,
Sarat Bose Road, Kolkata, West Bengal-700017

10th February 2025 (amount o/s as on the date of the demand notice dated 05th
Email Id: kilburncompliance@gmail.com

Date: 10th February, 2025
Place: Mumbai

Sd/- Authorised Officer,
Axis Finance Limited

June 2024 issued u/s 13(2) of SARFAESI Act) - Rs.76,49,245/- (Rupees Seventy
Six lakh forty nine thousand two hundred and forty five Only) with further inter-
est at the contractual rates, along with default/penal interest and other charges etc.,
till final payment / realization from the Borrower /| Mortgagors / Guarantors, i.e.
(1) Mr.Nandagopal N (Borrower) and (2) Mrs.Kalphanasri J (Co-Borrower/
Mortgagor) (hereinafter collectively referred to as "the Borrowers"). The Description
of Assets, Reserve Price (RP), Earnest Money Deposit (EMD) and Details of Sale
are as below:

The Board of Directors of the Company have reviewed, considered,
and approved Un-audited Financial Results for the quarter and nine
months ended December 31, 2024, at the meeting held on February

SCHEDULE - | 14, 2025.

Description of Immovable Secured Asset:

All that Piece and Parcel of property bearing Plot no 15, Sri Vari Nagar, Veppampattu
Village, Thiruvallur Taluk, Thiruvallur District, comprised in SNo 92/5, & 92/6, Patta
Nos. 8276 & 8270 measuring 2092 sq ft, together with the building comprising of
Ground & First Floor measuring 3112 sqft and amenities and bounded on the: North
by: Road, South by: Plot nos. 23&22, East by: Plot no 14, West by: Plot no 16.
MEASURING Northern side: 30 feet, Southern side: 30 feet, Eastern side: 72 feet
Western side: 67 7% feet. situated within the Sub-Registration District of Joint |
Thiruvallur and Registration District of Thiruvallur.

The Financial Results along with the Limited Review Report has been
promptly uploaded on the websites of the NSE
(https:/iwww.nseindia.com)and BSE (https://www.bseindia.com).

Following is the Quick Response Code to access the Financial Results
along with the Limited Review Report for the Quarter and Nine Months

Period ended December 31, 2024: For Kilburn Office Automation Limited

SCHEDULE -1l Sd/-

DETAILS OF E-AUCTION Gaurav Kasat

Description of Property /s: As per SCHEDULE - | Whole Time Director &

DATE & TIME OF E-AUCTION ON: 18.03.2025
TIME: FROM: 11.00 AM TO: 12.00 NOON

Date: February 15, 2025
Place: Mumbai

Chief Financial Officer
DIN: 08486191

|look at every side before taking a side.

Inform your opinion with insightful observations.

WITH UNLIMITED EXTENSIONS OF 5 MINUTES EACH
Date & Time for Bid Submission: On: 15.03.2025, Before: 4:00 pm

Reserve Price: Rs.1,04,34,000/- (Rupees One Crore Four Lacs Thirty Four
Thousand Only)* Price below which the Flat /Property/s will not be sold

Earnest Money Deposit (10% of RP): Rs.10,43,400/- (Rupees Ten Lakh Forty
Three Thousand Four Hundred Only)

Bid Increment Amount: Rs. 1,00,000/- (Rupees One Lac Only).

Contact Person Details & Mob. Nos.: Mr. Samsuddin Mohideen: Mob:
9884882346, Mr. Swapneil Tiwari : Mob: 9820063208,

Ms. Vachana Swamy : Mob: 7406368669

For detailed terms and conditions of sale, please refer to the link provided in website
i.e. https://sarfaesi.auctiontiger.net/EPROC/ and www.axisfinance.in;

STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8 (6) /RULE

9 (1) OF SECURITY INTEREST (ENFORCEMENT) RULES 2002.

This may also be treated as notice under Rule 8(6) and Rule 9(1) of Security
Interest (Enforcement) Rules, 2002 to the borrower/s, guarantor/s and mort-
gagor/s of the said loan about the holding of E-Auction Sale on the above
mentioned date.

G
A
GEE LIMITED

CIN : LO9999OMH1960PLC0O11879
Registered Office : Plot No. E-1, Road No. 7, Wagle Ind. Estate, Thane-400 604
Email : shares@geselimited.com Web : www.geelimited.com
Tel. No. : (02522) 280358, Fax No. : (02522) 281199
Extract of Un-audited Financial Results for the Quarter and Nine Months ended 31* December, 2024

In compliance with Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements)
Regulations, 2015 (“SEBI Listing Regulations”), the Board of Directors of GEE Limited (*Company™) at
its meeting held on Friday, 14" February, 2025 approved the unaudited financial results (standalone) for
the quarter and nine months ended 31% December, 2024 ("results”).

The results, along with the Limited Review Report (Standalone) by M/s. R. Dokania & Co., Statutory
Auditor of the Company, are available on the website of the Company at https://www.geelimited.com/
uploads/gee_reports/2953e4d3130ac4d0e0f17ch1ce571a2d.pdf, and on the website of the Bombay

Stock Exchange at www.bseindia.com.
In compliance with Regulation 47 of the SEBI Listing Regulations, we hereby notify that the same can also
be accessed by scanning the following Quick Response (QR) code:

Date: 10th February, 2025
Place: Mumbai

Sd/- Authorised Officer,
Axis Finance Limited

For GEE Limited
sd/-
Shankar Lal Agarwal
Whole-Time Director
DIN : 01205377

Date :14.02.2024
Place: Thane

~ financialexp.epapkin o o

The Indlian Express.
For the Indian Intelligent.
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